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MR. DEPUTY CHAIRMAN: You can 
continue your speech tomorrow. Mr. Shah 

 
THE BUDGET   (GENERAL),  1957-53 

 

 

 

 

 

 

 

 

THE MINISTER FOR REVENUE AND 
CIVIL EXPENDITURE     (SHRI M. C. 

SHAH) : Sir, I beg to lay on the Table a 
statement of the estimated receipts and 
expenditure of the Government. of India for 
the year 1957-58. 

__  

MESSAGES FROM THE LOK SABHA 
I. THE SEA CUSTOMS   (AMENDMENT) BILL, 

1957. 

II. THE FOREIGNERS    LAWS    (AMEND- 
MENT)  BILL, 1957. 

SECRETARY: Sir, I have to report to the 
House the following Messages received from 
the Lok Sabha, signed by the Secretary of the 
Lok Sabha: 

I 

"In accordance with the provisions of 
Rule 133 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, I am 
directed to enclose herewith a copy of the 
Sea Customs (Amendment) Bill, 1957, as 
passed by Lok Sabha at its sitting held on 
the 19th March, 1957." 

II 

"In accordance with the provisions of 
Rule 133 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, I am 
directed to enclose herewith a copy of the 
Foreigners Laws (Amendment) Bill,. 1957 
as passed by Lok Sabha at its sitting held on 
the 19th March, 1957." 

I lay these Bills on the Table. 

MR. DEPUTY CHAIRMAN: The House 
stands adjourned till 11 A.M. tomorrow. 

The House then adjourned at 
thirty-two minutes past five of the 
clock till eleven of the clock on 
Wednesday, the 20th March 1957! 


